'NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

C.P. No. 41/73(4)/NCLT/AHM/2017

- Coram: Present: Hon'ble Mr. BIKKI RAVEENDRA BABU

MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 27.04.2017

~ Name of the COmpany: I Subramania Chandersekar
' ' V/s. o
Neesa Le_isure,Ltd. & Ors.

Section of the Companies Act:  Section 73(4) of the Companies Act, 2013

S.NO. NAME (CAPITAL LETTERS) DESIGNATION  REPRESENTATION  SIGNATURE

. AﬁW\(%AC\fDQ\’ x @“& , PQT\T\*M\\QK _ #

ORDER

Mr. Ashok Sachdeva Authorlsed Representative present for Petrtloner None present
for Respondent

,.Respondent sent an Application for ad] ournment.

Respondent has been dragglng on the matter Wrthout gettlng ready for the ﬁnal
hearing.

However, in the 1nterest of Justlce the matter 1s adjourned to 26 05 2017 for final
hearlng - _

Respondent 1s directed to pay cost of Rs. 10 000/ to the petltloner on or before
26.05.2017 - - -

- List the matter on 26.05.2017 .

_ MH \
BIKKI RAVEENDRA BABU

MEMBER JUDICIAL
Dated this the 27" day of April, 2017. .



